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Pending APpJicatiollS tor Temporary 
Telephollea COJlDeCtions in Delhi and 

New Delhi 

3518. SHRI KRISHNA PRATAP 
SINGH: Will the :!Vlinsitt'r of COM-
MUNICATIONS be ple3sed to state: 

(a) the grounds on which, temporary 
te~ephone connections arc provided in 
Delhi and New Delhi; 

(b) how many temporary teler;hone 
connections nave been provided during 
the year TIl81-82 so "far from each tele-
phone exchange in Delhi and New 
Delhi; 

(c) how many application~, fOr tem-
porary te:ephone conections are pen-
ding disposal as On 28-2-1982; and 

(d) the competent authority to sanc-
tion temporary telephone connections? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Temporary telepnQnes are sanctioned 
tor temporary requirements, such as 
illness etc. Such telephones may also 
be sanctioned to Government Depart-
ments and in public interest. 

(b) TIle information is given in 
Statement. 

(c) None are pending dislJosal in 
Delhi Terephone District as on 28.2.82. 

(d) The General Manager, the con-
cerned Deputy Gene!'al Manager and 
the Area Managers af Delhi Telephones 
District are competent to sanction tem-
porary connections. In addition the 
concerned Officers of the Posts & 
Telegraphs Directorate can also san-
ction temporary telephone connections 

Statement 

Temporilry telephone connections provided during the year 1981-82 exchange-wise (Upto 
1-3-1982) 
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